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FEAT. 2701(37).— TTPAM, HEALTT & T =08 77 & @< (3) FIRT T& ARAT & TN Fd g,
AT TR (FTH-3A1aeA) RTw, 1961 FT 3HT Ferrerd w3  forw, Mwferfed ey aard g, srata:-

1.(1) == et T Gferm 9 O 9T (Fr-srded) (A | saETEET gevee) R, 2025 2
(2) o TT T B

2. AT T (Frd-araen) g, 1961 &1, BT Sqg=t |, g 7o’ ot & i, Su-ofid+
‘g, T [N & T, Iate 18 & Tarq, Matated afafs siaeaaa 6t STustt, sraia:-

“19. qAIE-ATAATLT T SR T I g THATHE hATHATT|”

e 1g
Tyafa

[®T.5. 1/21/4/2025-%F ]
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CABINET SECRETARIAT
NOTIFICATION
New Delhi, the 16th June, 2025

S.0. 2701(E).— In exercise of the powers conferred by clause (3) of article 77 of the
Constitution, the President hereby makes the following rules further to amend the Government of
India (Allocation of Business) Rules, 1961, namely: -

1. (1) These rules may be called the Government of India (Allocation of Business)
(Three Hundred and Eighty-first Amendment) Rules, 2025.

(2) They shall come into force at once.

2. In the Government of India (Allocation of Business) Rules, 1961, in THE SECOND
SCHEDULE, under the heading “MINISTRY OF HOME AFFAIRS (GRIH MANTRALAYA)”,
under the sub-heading “B. DEPARTMENT OF STATES (RAJYA VIBHAG)”, after entry 18, the
following entry shall be inserted, namely: -

“19. Coordinating activities for further progression of Ex-Agniveers.”.

DROUPADI MURMU
President

[File No. 1/21/4/2025-Cab.]
SATENDRA SINGH, Addl. Secy.
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